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Underground Water folen' a' in rat 

3489. SHRI . KU JA au: 
SHRl K. 0 AND S: 

iii t mint er of ~AT R RE· 
SOURCES b p as d 10 st-

(a) th 0 al underground a er poten-
ial 'n eral 

(b) how uch has been uHised so far: 

(e) whether any ptan is bing drawn up 
to fu Iy u itise the potential: afld 

(d) if so. the de ails hereof? 

THE I IS ER OF STATE OF THE 
I ISTAY OF WATER RESOURCES AND 
INISTER OF STATE IN THE I ISTRY 

OF PARUAMENTARY AFFAIRS (SHRI 
.M. JACOB): (a) Total annual rept nish· 

able ground wator resource of Kerala is 0.81 
million hec are me ers of which 0.69 million 
hectare me ars is for irriga ion use. 

(b) Presen ~vet of u ilisation is 10.14 
per ce . 

(c) and (d). The State Government 
plans and imptemen s water resources proJ-
ects to exploit available ground water re-
sources. 

[ Translalion} 

Inclusion of Samastipur Railway 
Stations in Sonepur Oivlsio" 

3491. SHRj RAMDEO RAt: WiU the 
inister of RAILWAYS be pleased 0 sate: 

{a} whether almost all the railway sta-
tions (broad gauge) 0 Samas ipur district 
tailing in Samastipur diVIsion have been 
included in Sonepur oivision: 

(b)' 0. h reason th refor : and 

(el wh h ther is ny propo t to 
ra tore the tranSlerred stations to Sama~
tipu di 'ision and end the s me f cHities 
to th peopl of Samas ipur district as be-
fore? 

THE MINISTER OF STATE OF THE 
lINISTRY OF RAILWAYS (SHRI 

M DHAVRAO SCINDIA): (a) Yes, Sir. 

(b) Railwa divisions are formed eking 
into account the admini(:trativG and opera-
tional requir m nlS, consistent with the needs 
of fhciency and economy. The jurisdiction 
of Samasttpur diviSIon war, adjusted for for-
mation of Sonepur division keeping in view 
th S9 prinCiples. 

(c) 0, Sir. 

[English) 

Jakhap'.Ira- ansp nl Railway Line 

3492. SHRI HARIHAR SORE : 
SHRI CHINTAMANI JENA: 

Will the inister of RAILWAYS be 
pleased to state : 

(a) whethE?r the construction of the 
Jakhapura-Banspani line in Orissa has been 
delayed: 

(b) i so, the main reasons therefore; 

(c) the present position with regard to 
the constr'Jction of that hne; and 

(d) the steps taken to expedite the 
implcmenta ion of the second and third 
phasGs of this line? 

TH E 1If~ISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHAJ 
MADHAVRAO SCtNDtA}: (a) and (b). Aft~r 




